
















































































































Joint visit on dated 19.08.2023 

Plantation at Government School, Near Village - Baral 

 

 

 

 

 

 

 



Joint visit on dated 19.08.2023 

Plantation at Government School, Near Village - Baral 

 

 

 

 

 

 

 

 

 



Joint visit on dated 19.08.2023 

Location Baral 

 

 

 

 

 

 



Joint visit on dated 19.08.2023 

Location Baral 

 

 

 

 

 

 

 



Joint visit on dated 19.08.2023 

Plantation at Eidgah 

 

 

 

 

 

 



Joint visit on dated 19.08.2023 

Plantation at Eidgah & Balaji Temple 

 

 

 

 

 

 

 

 



Joint visit on dated 19.08.2023 

Location Aasan 

   

   

    

 

 

 

 

 



Joint visit on dated 19.08.2023 

Plantation at Pond Village Khari Ka Lamba 

 

 

 

 

 

 

 

 



Joint visit on dated 19.08.2023 

Plantation at Crematorium Site 

 

 

 

 

 

 

 

 

 

 



Joint visit on dated 19.08.2023 

Plantation at Charagah Land Village Badi 

 

 

 

 

 

 

 

 

 

 

 

  

 

 

 



Joint visit on dated 19.08.2023 

Location Jaliya 

 

 

 

 

 

 

 

 

 



Joint visit on dated 19.08.2023 

Plantations at Village Kaniya 

 

 

 

 

 

 

 

 



Joint visit on dated 19.08.2023 

Plantations at Govt. School Village 

Hanutiya 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Joint visit on dated 19.08.2023 

River Sand (Bajri) Stock Point Near Saint Paul School, Bijainagar 

 

 

 

 

 

 

 

 

 



Joint visit on dated 19.08.2023 

Location Nagar 

 

 

 

 

 

 



Joint visit on dated 09.09.2023

Plantation at Temple, Bhinay



Joint visit on dated 09.09.2023

Location Gudha Khurd



Joint visit on dated 09.09.2023

Location Devlia Kalan



Joint visit on dated 09.09.2023

Location Devlia Kalan



Joint visit on dated 09.09.2023

Plantation at Bajri Stock Point, Badli



Joint visit on dated 09.09.2023

Plantation at Bajri Stock Point, Badli



Joint visit on dated 09.09.2023

Location Badli



Joint visit on dated 09.09.2023

Open Well in River Area at Badli



Joint visit on dated 09.09.2023

Plantation at Village Khejri



Joint visit on dated 09.09.2023

Plantation at Village Khejri



Joint visit on dated 09.09.2023

Plantation at Village Bheemlat



Joint visit on dated 09.09.2023

Location Khejri



Joint visit on dated 09.09.2023

Location Khejri
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Joint Inspection Report of the Committee 

 

Submitted in Reference to 

 

Hon’ble National Green Tribunal (NGT), Central Zonal 

Bench, Bhopal         order dated 31.07.2023 in the Matter of 

Original Application No. 62/2023(CZ) & 

(Original Application No. 306/2023-PB) 

 Meenu Kanwar Rathore 

Versus          

     State of Rajasthan & Ors. 

 

 

 

 

 

Members of the committee 

 

1. Shri M.D. Purohit, Joint Director/Scientist "D' Ministry of Environment, Forest & 

Climate Change, Govt. of India.  

2. Dr. Yogendra Kumar Saxena, Scientist 'C', Central Pollution Control Board, Regional   

    Directorate, Bhopal 

  3. Shri Vikas Pancholi, SDM, Bhinai, Nominee of District Collector, Kekri 

  4. Shri Bharat Gurjar, SDM, Masuda, Nominee of District Collector, Beawar 

  5. Smt. Nisha Saharan, SDM, Gulabpura, Nominee of District Collector, Bhilwara 

  6. Shri Jinesh Humad, Mining Engineer, Department of Mines & Geology, Bhilwara 

  7. Shri Vineet Gahlot, Mining Engineer, Department of Mines & Geology, Beawar 

  8. Shri Pushpendra Singh, Asst. Mining Engineer, Department of Mines & Geology, Sawar 

  9. Shri Deepak Tanwar, EE & Regional Officer, RSPCB, Kishangarh (Nodal Officer) 

10. Shri Mahesh Kumar Singh, Supt. SO, Nominee of Regional Officer, RSPCB, Bhilwara
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Report of the Joint Committee constituted by Hon’ble NGT in the 

matter of Original Application No.62/2023; “Meenu Kanwar Rathore 

Versus State of Rajasthan & Ors.”. 

 
Hon’ble NGT (CZ), Bhopal in OA No. 62/2023 (CZ) vide its order dated 31/07/2023 in 

the matter of “Meenu Kanwar Rathore Versus State of Rajasthan & Ors.” directed 

under para 1,2,3, & 7 as:- 

 
“1. In this Original Application, registered suo-moto, on a letter petition, 

the complaint is that there are sand mining activities in Khari Nadi river 

bed by creating deep trenches and without following conditions of 

Environmental Clearance like plantation etc. The Miners are also using 

heavy machines like dumpers, trollers etc. but despite having knowledge of 

the said illegal mining activities, authorities have not taken any action in 

the matter. Heavy loaded vehicles have also caused damage to village roads 

but the persons indulged in illegal mining are not taking any action for 

maintenance of the roads. All the terms and conditions of mining are being 

flouted by the persons engaged in mining activities. It is said that mining 

activities are being carried on by Mr. Vikramaditya Singh Rathore  s/o Mr. 

Hanuwat Singh and  others in the Khari Nadi in villages Hanutia, Jalia, 

Asan, Baral, Nagar, Badli, Devalia Kalan, Gudda, Mataji Ka Kheda etc. 

The illegal Miners are also cutting green trees in a wholly illegal manner 

without any permission from Competent Authority. 

2.  Tribunal considered the complaint and found  it appropriate to obtain a 

factual Report vide  order  dated 25.05.2023 and constituted a Joint Committee 

comprising State PCB, Director, Mines and Geology, Rajasthan and District 

Magistrate, Ajmer. 

3.  Joint Committee visited the site on 17.07.2023 and has filed a report. 

Having gone through the report, we find that report is incomplete, makes 

incorrect observations at several places and has also not addressed relevant 

issues. Hence, we find it difficult to accept it. 

 

7.  We also constitute a fresh Committee comprising Central Pollution 
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Control Board, Rajasthan State Pollution Control Board, Integrated 

Regional Office, MoEF&CC at Jaipur and District Magistrates of Ajmer 

and Bhilwara who shall visit the site, collect relevant information and 

submit a factual report within one month. 

 
In compliance of the Hon’ble National Green Tribunal (NGT) Central Zonal 

Bench, Bhopal, order dated 31.07.2023, in the matter of Original Application No. 

62/2023 (CZ) & 306/2023-PB, Meenu Kanwar Rathore Versus State of Rajasthan & 

Ors., the committee visited the complaint sites in two phases. Lease area of M/s 

Vikramaditya Singh Rathore located in villages- Baral, Asan, Khari ka lamba, 

Baadi, Jaliya, Kaniya, Hanutia, Nagar of District Beawar, Rajasthan were visited 

on dated 19.08.2023. 

 

Lease area of M/s Abhimanyu Choudhary located in villages- Khejri, Bhimlat, 

Badli, Devliya kalan, Gudda Khurd and Bhinai of District Kekri, Rajasthan were 

visited on dated 09.09.2023. Both the visits were made in presence of Shri Sanjeet 

Paliwal, Amicus Curie appointed by Hon'ble NGT, Bhopal vide order dated 

31.07.2023. Following members constituted the Joint Committee: 

 

  1. Shri Mahesh Dutt Purohit, Joint Director/Scientist ‘D’, Regional Office, Ministry 

of Environment, Forest & Climate Change, Govt. of India  

2. Dr. Yogendra Kumar Saxena, Scientist 'C', Central Pollution Control Board, Regional   

    Directorate, Bhopal 

  3. Shri Vikas Pancholi, SDM, Bhinai, Nominee of District Collector, Kekri 

  4. Shri Bharat Gurjar, SDM, Masuda, Nominee of District Collector, Beawar 

  5. Smt. Nisha Saharan, SDM, Gulabpura, Nominee of District Collector, Bhilwara 

  6. Shri Jinesh Humad, Mining Engineer, Department of Mines & Geology, Bhilwara 

  7. Shri Vineet Gehlot, Mining Engineer, Department of Mines & Geology, Beawar 

  8. Shri Pushpendra Singh, Assistant Mining Engineer, Department of Mines & Geology, 

Sawar 

  9. Shri Deepak Tanwar, EE & Regional Officer, RSPCB, Kishangarh (Nodal Officer) 

 10. Shri Mahesh Kumar Singh, Supt. SO, Nominee of Regional Officer, RSPCB, Bhilwara 
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A.  Issues raised by complainant  

 
As per the order of Hon’ble NGT dated 31.07.2023, the committee verified the factual 

status on the  issues raised by complainant: - 

1. Sand Mining activities by the Lease holder in Khari Nadi river bed by creating deep 

trenches.  

2. The Lease holder is not complying with the conditions of Environmental Clearance and 

Consent to Operate like plantation etc. 

3. Usage of heavy machineries such as dumpers and trollers etc. by the Lease holder 

causing environmental disbalances. 

4. Heavy loaded vehicles have damaged the village roads and no maintenance by the 

Lease holder. 

5. Illegal Mining activities by the Lease holder in the river bed of Khari Nadi located in 

Villages viz., Hanutia, Jalia, Asan, Baral, Nagar, Badli, Devalia Kalan, Gudda, Mataji 

ka Kheda etc. and no action by the authorities. 

6. Absence of demarcation by Lease holder of Mining Lease by wire fencing. Thus, 

violating the rules and regulation of State Government and Mining Department. 

7.  Illegitimate recovery of royalty by the Lease holder from villagers. 

8. Flouting of the terms and conditions of mining activities by the lease holders.  

9. Mining activities being carried out by M/s Vikramaditya Singh Rathore S/o Hanuwat 

Singh Rathore and others in Khari Nadi in villages Hanutia, Jalia, Asan, Baral, Nagar, 

Badli, Devliya Kalan, Gudda, Mataji ka Kheda etc.  

10. Cutting of trees by the Mining Lease holder without taking permission from Competent 

Authority.  

11. Construction of permanent weigh bridge in Khari Nadi. 

12. Digging of Mining pits upto the depth of 10 feet in the river. No reclamation of the 

mining pits and no transplantation of saplings.  

13. Transportation of river sand in overloaded manner by heavy vehicles such as dumpers 

etc., posing circumstances of accidents. No action taken by Administration.  

14. Storage of river sand opposite to Saint Paul’s School, Bijainagar on agricultural land. 
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Deposition of dust particles on the roads due to over speed of dumpers and damage to 

agricultural crops of farmers.  

15. Decline of ground water level of open wells of villages due to digging of deep mining 

pits. 

16. Construction of murram road inside the river. 

17. Mining of river sand by the lease holder in area other than the mining lease area. 

 

B. Observations made during the visit dated 19.08.2023 at mining lease area 

of M/s Vikramaditya Singh Rathore (ML. No. 119/2012 ) 

 

1. During the visit of Village Baral-II, stretches of illegal mining were observed. Tyre marks 

of heavy vehicles were also observed. Village- Baral-II does not lies in the mining lease 

area of M/s Vikramaditya Singh Rathore.  

 To restrict and control activities related to illegal mining of river sand in the area 

of M/s Vikramaditya Singh Rathore, a team of AME, Beawar and other Officials was 

constituted by M.E. Beawar vide letter dated 25.07.2023. The team during their visit on 

24.08.2023 and 14.09.2023 reported that no transport vehicle or machinery or any person 

engaged in river sand mining was observed. Neither mining activity nor any movement of 

Bajri laden transport vehicle was observed [Annexure-1].  In addition to this, Assistant 

Mining Engineer and other officials of Mining Department, Beawar have been bounded to 

restrict/ stop illegal mining, transportation and storage of river sand in the area vide letter 

dated 21.08.23 [Annexure-2]. 

 Approximately 125 trees/plants were observed at Idgah, Manshapurna Veer 

Hanuman Temple, Govt. Senior Secondary School Baral-II, Govt. Girls Upper Primary 

School, Baral-II.  

2. Signs of mining activities were observed in Village- Ganeshpura, Tehsil- Hurda, District- 

Bhilwara, however depth of mining pits was not more than permitted depth within the 

lease area of M/s Vikramaditya Singh Rathore [Annexure-3]. 

3. A stock point at Village- Asan for storage of river sand has been sanctioned by Mining 

Department to M/s Vikramaditya Singh Rathore was also visited.  
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 Plantation of about 400 trees/plants was observed on the bank of a pond at Khari 

ka lamba, Tehsil- Hurda, District- Bhilwara. Plantation of about 600 trees/ plants was also 

observed at Charagah land and at crematorium site of Village- Baadi, Tehsil- Bijainagar, 

District- Beawar.  

 No signs of mining activity were observed in Village- Jalia –II and Kaniya. 

Plantation of about 150 trees/ plants was observed on both the sides of the connecting 

road of Village- Kaniya, Tehsil- Bijainagar, District- Beawar. Plantation of about 60 

trees/plants was also observed within the premises and outside the boundary of Govt. 

Senior Secondary School, Hanutia, Tehsil- Bijainagar, District- Beawar.  

4. Signs of mining activities were observed in river Khari at village- Nagar, Tehsil- 

Bijainagar, District- Beawar. Construction of weigh bridge and kachcha road was also 

observed in the river bed area, however weigh bridge is not a permanent structure 

[Annexure-4].  

5. A sanctioned stock point near Saint Paul’s School, Bijainagar, District- Beawar was 

observed. The said stock point is about 100 m away from the school and is provided with 

boundary wall (5 feet AGL) all around its periphery. Use of JCBs for filling of river sand 

(Bajri) into dumpers is being done. Water spray arrangement for dust suppression was 

available. Approximately 15 trees were observed in the stock point area.  

C. Observations made during the visit dated 09.09.2023 at mining lease area 

of M/s Abhimanyu Choudhary (ML. No. 196/2012) 

 

6. During visit of village- Khejri, Tehsil- Hurda, District Bhilwara, it was observed that no 

sand mining activities are being carried out inside the river bed. Old Khejri trees (approx. 

250) were observed inside the river bed area. It was reported by the lease holder that 

mining activity was carried out for only two months after the sanction of mining lease.  

7. Approximately 80 plants were observed near Garwar Mata Temple, Village Bheemlat, 

Gram Panchayat Khejri.  

8. A Stock point was observed at Village- Badli, Tehsil- Bhinai, District- Kekri. 

Approximately 14000 tonnes of bajri was stocked on site, covered with boundary wall and 

peripheral plantation of about 550 plants.  

9. Sand mining was observed in the river bed in village Badli. Kachcha road was observed in 
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the river bed area. Rain water was accumulated in the river bed at various places. A 

number of open wells were also observed in the river bed. One open well of Shri Durgalal 

Sharma alongwith cemented room was found in the river bed area. A diversion was 

provided towards the well of Shri Durgalal Sharma and a pump was found installed for 

pumping the water to the nearby agricultural field. It was informed by the concerned 

Tehsildar that the wells inside the river bed are allotted to the farmers for a period of 15 

years by the Revenue Department [Annexure-5].  

 Small mining pits were also observed in the river bed area of village Badli. During 

the visit of village Devliya Kalan, stretches of illegal sand mining activities were observed 

in the river bed area which is not a part of sanctioned mining lease. A resident of village 

Devliya Kalan Shri Ganpat Singh Rathore, informed that illegal sand mining is being 

carried out in the river bed area which is not sanctioned lease of M/s Abhimanyu 

Choudhary.  Signs of mining activities in the sanctioned mining lease area were not 

observed in village Devliya Kalan. About 30-40 small trees have been planted in this area. 

10. During the visit of village Gudda Khurd, no sand mining activity was observed in the river 

bed area. Permanent construction of a crematorium site and a kachcha road was observed 

in the river bed area. 

11. Lessee has raised about 40 plants near the premises of a temple located at Bhinai, which is 

approximately 25 km far from the lease area. 

12. As per approved mining plan, total area of 544.03 hectare of lease area has been 

sanctioned to M/s Vikramaditya Singh Rathore. According to Mining Plan for the year 

2023-2024 sanctioned by SME, Bhilwara vide letter dated 27.02.2023, 290.144 hectare of 

mine area has been mined out and 362.69 hectare lease shall be probable mining area 

[Annexure-3]. 

 After registration of Mining Lease of 196/2012, presently 0.75 hectares area in 

near village Baadli and Mataji Ka kheda has been mined out from the total sanctioned 

lease area of 342.08 hectares. Lease holder was advised to plant 855 plants during the first 

year according to the Mining Plan. During inspection and as submitted by lessee, 1170 

plants have been planted in Khari Nadi area, near to Schools and Office of Gram 

Panchayat [Annexure-6]. 

13. As reported by SDM, Bhinai and Masuda, the kachcha roads area nearby Khari nadi were 

found damaged due to movement of heavy vehicles. Road running across the Khari nadi is 
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kachcha road and has been recorded in the revenue records. No permanent road was 

observed in the river bed area of khari nadi [Annexure-5, 7]. As reported by Tehsildar 

Hurda, no complaint regarding damaged roads due to overloaded bajri transport vehicles 

has been received [Annexure-8]. 

14. As per records of M. E. Beawar, no complaint regarding the illegal mining activities by 

the lease holder and others in the river bed of Khari Nadi located in the villages viz., 

Hanutia, Jalia, Nagar have been received. However, recovery of penalty has been made in 

following cases of illegal Bajri transportation and mining during 2017-2020: 

S.No. Illegal 

activity 

Panchnama 

Date 

Illegal 

Accused 

Near 

village 

Recovery 

1 Transportation 27-6-19 Raj Bhil Hanutiya 26400 

2 Mining 24-9-18 Ramkaran Jat Jaliya-II 46960 

3 Transportation  26-2-20 Ratan Singh 

Rawat 

Nagar 26050 

4 Transportat

ion 

26-2-20 Chhotunath Nagar 26400 

5 Transportation 26-2-20 Jagdish  

S/o Pachuji 

Nagar 26400 

6 Transportation 27-2-20 Manoj Nagar  26750 

 As per the report of AME, Sawar no illegal mining activities are being carried out 

by Lease Holder M/s Abhimanyu Choudhary in village- Badli, Devilyakalan, Gudda, 

Mataji ka kheda [Annexure-6]. As per report of Tehsildar Hurda, no mining activity has 

been reported and/or observed outside the sanctioned lease area [Annexure-8]. 

15. Joint demarcation has been done khasra wise in the presence of concerned Revenue 

Department, Mining Department and representative of lease holder as per RMMCR rules. 

[Annexure-9a, 9b].  

16. Rs. 56/- per ton of river sand in the form of Royalty, DMFT and RSMET are being paid 

by the mining lease holder. Other than that, expenditures related to establishment, 

transportation, premium, loading charges are controlled by lease holders. As per the report 

of Mining Department, no illegitimate recovery of royalty by the lease holder from the 
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villagers has been observed [Annexure-3].  

17. As per the report of ME, Beawar and AME Sawar, no cutting of trees have been carried in 

the lease area, small sized bushes were removed prior to excavation of river sand by the 

lease holders. As per report from SDM, Bhinai and Masuda, neither complaint regarding 

illegal cutting of trees nor any permission for cutting of trees has been received in their 

office [Annexure-5, 7]. During inspection, no cut down trees were observed and no such 

complaint has been received to SDM, Gulabpura [Annexure-8].  

18. Depth of mining pits was not more than permitted depth in both the mining leases. So 

reclamation of the mining pits is not required [Annexure-3, 10].  

19. As per report of Mining Department dated 17.07.2023, no overloaded transport vehicles 

were observed during inspection. It has also been reported that a close watch of such 

movement is kept during random inspection in the area [Annexure-11]. It has also been 

reported during visit dated 28.01.23, weigh bridges (02) have been established so that e-

ravanna may be issued for vehicles carrying river sand [Annexure-12]. As per reported by 

SDM, Bhinai, legal cases are filed in the matter of overloaded Bajri transportation by 

Police Station, Bhinai, details of the same are as under [Annexure-5]: 

S. No. Year Number of cases 

filed 

Number of 

defaulters 

Details of 

quantity of 

overloaded 

bajri 

seized 

1 2022 9 13 396 ton 

2 2023 5 9 25 ton 

 As per report of SDM, Masuda, no legal cases have been filed for overloaded 

transportation of river sand by Police Station, Bijainagar in the year 2022-23 [Annexure-

7]. As reported by Station Police Officer, Gulabpura no accident due to overloaded bajri 

transport vehicles has been reported since last 2 years [Annexure-8].  

20. As per report of Mining Department dated 17.07.23, no mining pit was found deep more 

than 03 meter and was well above the ground water level. Water level in open wells near 

the lease area within the villages was 5-6 feet deep only, which reveals that water scarcity 

does not prevails in the area [Annexure-11].   
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 As reported by Incharge, Ground Water Scientist, Ground Water Department, 

Bhilwara, during ground water survey conducted in the year 2023, ground water level was 

found to be between 2.30 meter to 12.50 meter in nearby villages from Khari nadi. It has 

also been reported by PHED, Gulabpura that 15 numbers of open wells/tube wells are 

present in river bed area of Khari nadi, however water of these wells is not potable 

[Annexure-8]. 

 As per report from SDM, Masuda open wells established with the river bed area 

have not been recorded in the revenue records under the jurisdiction of the office 

[Annexure-7].  

21. As per the report of Mining department, illegal mining activities are being carried out by 

local villagers during night time. As per ME, Beawar, 55 cases of illegal transportation 

and 02 cases of illegal mining from the year 2017-18 to August, 2023 have been reported 

in Tehsil- Bijainagar, District Beawar and Rs. 22.71 lacs have been recovered from the 

defaulters and 05 FIRs have been made in the respective police stations. No illegal mining 

activities are carried out by either of the lease holder [Annexure-10].  

 As per A.M.E., Bhilwara report dated 19.08.2023, 88 cases of illegal mining, 

transportation and storage have been reported during the period from 2017-18 till date in 

the lease area of Tehsil- Hurda District- Bhilwara. An amount of Rs. 80.74 lacs have been 

recovered and 20 FIRs have been made [Annexure-13].  

 As per A.M.E., Sawar, during the period from 2017-18 to present date, 60 cases of 

illegal mining, transportation and storage have been reported in the lease area of Tehsil- 

Bhinai, District- Kekri. An amount of Rs. 547.55 lacs have been recovered and 08 FIRs 

have been made [Annexure-6].  

22. Photographs of the site visit are attached as Annexure-14. 
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